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the State Govelnment of Bihar is Bettini 
further enquiry conducted by their vigilance 
department so as to fix the responsibility 
and initiate action against tbe concerned 
officials. 

(c) Some occasional complaints are 
there. Wherever sp:cific complaints are 
received, these arc referred to tbe concerned 
State Government for enquiry and necessary 
action. 

[English) FACi 
ExpaosloD orB 

2376. SHRI K. KUNJAMBU: Will 
the Minister of AGRICULTURE be pleased 
to state: 

<a> whether Union Government have 
received any detailed proposal from Govern-
ment of Kerala for expansion of the 
fertilizers and Chemical$ (Tranvncore) 
Limited; 

(b) if so, tbe details tbereof; and 

(c) tbe time schedule, if any, in respect 
of expansion ? 

THE MINISTER OT STATE IN THE 
DEPARTMENT OF FERTiLIZERS (SURf 
K. NATWAR SINGH): (a) No, Sir. 

(b) and (c). Do not arise. 

Amount Distributed under Anti·Poyerty 
Programmes 

2377. SaRI VIRDHI CHANDER. 
JAIN: win the Minister of AGRICUL-
TURE be pleased to state : 

(a) the total amount of loans disbursed 
in Rajasthan during 1984-85 and 1985-86 
under various anti-poverty programmes; 

(b) tbe percentage of the beneficiaries 
who have been benefited; and 

(c) tbe tarlet fot 1986-87 and tbe 
amount loing to be distributed? 

THB MINISTER OF STATE IN THE 
DEPARTMENT OF RURAL DF.VELOP· 
M~NT (SURI R.AMANANO Y ADA V) : <8> 

The InteBrated Rural Development Prolramme 
(IRDP) is the major anti-poverty pro-
gramme financed through a combination of 
subsidies and institutional credit. The total 
amount of loan disbursed in ltajastban under 
IRDP during 1984-85 and 1985-86 was 
Rs. 2905.50 lakhs and Rs. 2943.63 lakhs 
respectively. 

(b) The achievements in terms of number 
of beneficiaries assisted under IRDP in 
Rajasthan were 112.28% of tbe target in 
1984-85 and 169.28% of the target in 
1985-86. 

(c) The physical target under IRDP in 
Rajasthan during 1986-87 is to provide 
assistance to 1,48,500 families. The total 
amount of loan to be disbursed under the 
programme during the year is estimated to 
be Rs. 4037.66 lakhs. 

Drinking Water Supply Schemes of 
RaJastban 

2379. SHR) RAM SINGH Y ADA V : 
Will the Minister of AGRICULTURE be 
pleased to ~tate : 

(a) tbe number of scbemes pending with 
Union Government regarding Accelerated 
Drinking Water Supply Scheme from 
Rajastban State; 

(b) whetber the schemes under 
Accelerated Drinking Water Supply Scbeme 
bad been forwarded after processing by 
Government of Rajastba-n regarding areas of 
Alwar and Bharatpur di~tricts wbich come 
10 the area of National Capital Region; 
and 

(c) if so. the steps Union Government 
have taken or propose to take to expedite 
tbe schemes for quick and timely implemen-
tation ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RURAL DEVELOP-
MENT (SHRI RAMANAND YADAV) : (a) 
Schemes amounting to Rs. 32 crores were 
submitted by the Government of Rajasthan 
on 11.7.1986. These are being examined by 
the Department of Rural Development. 

(b) The schemes submitted by tbe State 
GovcrqmeDt dC? pot eODtain ICb~eI relatiDf 
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to AI",ar and Bharatpur districts. Bharalpur 
district does not faU under the National 
Capital Region (NCR). Six tehsns of the 
Alwar district are covered under the NCR. 
No State Government proposal for drinking 
water -;upply relating to these six tehsils of 
Alwar district is under consideration of tbe 
National Capital Region Planning Board. 

(c) Formulation and implementation of 
rural water supply scbemes is the responsi-
bility of the State Governments. The Union 
Government only supplements the efforts of 
the States by providing financial assistance 
onder the Accelerated Rural Water Supply 
Programme. Schemes submitted by the 
Government of Rajastban are being 
examined and technica I clearance would be 
accorded at tbe earliest. 

Funds sanctioned onder Poverty 
Alleviation Programmes to 

West Bengal 

2380. SHRI ATISH CHANDRA 
SINHA: Will tbe Minister of AGRICUL-
TURE be pleased to state : 

<a> the amount of money sanctioned by 
Union Government for West Bengal under 
the different poverty alleviation programmes 
ltke IRDP, RLEGP, NREP during the last 
one and a half years; 

(b) bow do tbe figures compare with 
those sanctioned during 1982-83 and 1983-
84; and 

(c) tbe number of people in West 
Bengal who bave come above tbe poverty 
line during the last one and balf years as a 
result of tbe above schemes ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF R1JRAL DEVELOP-
MENT (SURJ RAMANAND YADAV): 
(a) and (b). The amouot of mODey 
sanctioned by the Union Government for 
West Bengal under IRDP, RLEGP and 
NREP during 1985-86 and 1986-87 and tbe 
corresponding amount sanctioned during 
1982-83 and 1983-84 is givon iD the 
statement given below. 

(cl IRDP is the major Rul'iI) Develop-
ment Programme with tbe main objective of 
raising the tatget group families above the 
poverty line. 301449 families received 
assistance under IRDP in West Bengal 
during the Seventh Plan upto May. 1986. 
However, bringing tbe families above tbe 
poverty line is a gradual and continuing 
process and it will take time before tbe 
impact of the programme on beneficiary 
families can be assessed. 

Statement 

Stat"ment showing the amount of money allo~ated by Union Gov"rnment to ""est Bengal 
under lRDP, RLEGP & NREP 

IRDP 

RLEGP 

NREP 

----
1985-86 

----
1701.64 

35'\3.53 

1774.00 

1986-87 
- ------

2000.51 

3137.00 

1732.00 

(R s. in laths) 

1982-83 1983·84 

1340.00 1340.00 

770.00 

1414.00 1555.00 

Note: 1. IRDP and NREP are financed on 50:50 sharing basis between the Central and 
tftc State Governments. The above figures in respect of tbese programmes 
relate to tbe Central sbare of allocation. 

2. RLBG P was started from 1983-84. Entire allocati9D for this pr.am~~ if 
pro\tided by t.,e CeDt~l Gover!lmePt. 




